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c)  the total expenditure likel to be 

incurred on the scheme

THE MINISTER OF STATE IN THE 

MINISTR OF RAILWAS SHRI K.C. 

LENKA) a) At present no station in the 

State of Gujarat has been proided ith 

Close Circuit Teleision.

b) There is no such proposal

c)Does not arise.
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  SHRI PANDURING PUNDLIK 

FINDKAR

SHRI GOVINDRAO NIKAM

Will the Minister of ENVIRONMENT 

AND FORESTS be pleased to state

a) hether the attention of the Goern
ment has been dran to the nesitem 

captioned  Rampant tree felling in 
Maharashtra appeanng in the Times of 

India Bomba) dated Februar  

b) if so hether the region of eastern 

Maharashtra is facing danger if grae eco
logical imbalance due to large scale felling 
smuggling of trees

c)if so the details thereof an d

d) the effectie steps being taken b 
the Goernment to preent further degrada

tion of the forests in the area

THE MINISTER OF STATE OF THE 
MINISTR OF ENVIRONMENT AND FOR
ESTS SHRI KAMAL NATH) a) es. Sir.

b) No Sir.

c) Does not arise

d) Goernment hae taken folloing 

steps to preent degradation of forests

i) The National Forest Polic  

las more emphasis on consera

tion of forests. There are specific 
proisions for protection of forests 

from graing fires and encroach

ment

it) Forest Conseration) act as en

acted in  to check diersion of 

forest land for nonforest purpose 
the Act has been made more strin
gent b an amendment in .

iii). Import of timber has been 
liberalised

i) Export of timber has been banned.

Rail Link From Madras Cit to 
Tiruannamalai

.   SHRI M . KRISHNASWAM 

Will the Minister of RAILWAS be pleased 
to state

a) hether there as a proposal to 
hae a rail link beteen Madras Cit and 

Tiruannamalai ia Che ar and Wandoosi 
in Southern Raila

b) if so the present status of this 
proposal

c) hether an sure has been con

ducted in this regard and

d) if so. the details thereof and the 
action proposed to be taken thereon

THE MINISTER OF STATE IN THE 
MINISTR OF RAILWAS SHRI K.C. 
LENKA) a) No. Sir.
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b) Does not arise

c)No Sir

d) Does no arise 

Implementation of Mirdha Committee

.   SHRIMATi SUR AKANTA 

PATIL Will the Minister of Human Resource 

Deelopment be pleased to state

a)Whether Mirdha Committees rec

ommendations hae since been accepted 

on Januar 

b) if so hether recommendations of 

the committee for Horticulture Branch in 

Archaeological Sure of India are pro

posed to be implemented

c)if not the reasons therefor

d) hether there is an proposal for the 

deelopment of gardens around the monu

ments in the countr

e)if so the details thereof

f) if not the details of planning to 
improe the enironment around the 

amounts in the countr

g) hethera number of posts are ling 
acant in different categories in the Horticul

ture Branch Archaeological Sure of India 

and

h) if so. since hen and the reasons 

therefor

THE DEPUT MINISTER IN THE MIN

ISTR OF HUMAN RESOURCE DEVEL
OPMENT DEPARTMENT OF EDUCATION 

AND DEPARTMENT OF CULTURE) 

KUMARI SELJA) a) The Expert Group 

knon as Mirdha Committee ) as itself 
constituted in  ide Goernment of

India Resolution No. F. M dated 

th Januar . Hence the uestion of 

accepting its recommendations on th 

Januar  does not arise

b)   to f). The recommendations of the 

Committee insofar as deelopment of gar

dens around the monuments is concerned 

has alread been taken up for implementa

tion. In recent times nearl oer a doen 

garde hae been deelopedlaid around 

some select monuments in arious parts trf 
the countr. This process ould also con

tinue in future keeping in ie the impor

tance of monuments and aailabilit of re

sources.

in respect of the Committees recom

mendations about the strengthening of Hor

ticulture Branch and taking steps for proper 

cooperation of this Branch ith the other 

Branches the Empoered Committee con
stituted to serutunise the recommendations 

o Mirdha Committee decided that Horticul
ture staff should be placed underthe admin

istratie control of the Circles so that their 
o is propert superised and coordinated. 

Hoeer these orders could not be imple

mented due to Sta Order granted b the 

Honble High court Allahabad. Oing to the 

pendenc of the said court case further 

action to assess the reuirement of addi

tional staff for Horticulture Branch could not 

be undertaken.

g)  and h). es Sir. Hoeer the 

number of acancies in arious categories 

Group A . B C* and D) is not large 

compared to the authorised strength. Most 
of these acancies are from  onards. 

Hoeer a fe pertain to the ear  

onards. These acancies could not be 
filled up for arious reasons like nonaail 
abiiit of suitable condedates resered and 
unresered categor nonattractie scales 

of pa outlandish locations of some of the 
monuments etc.




